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PAPERS LAID ON THE TABLE

N o t i f i c a t io n s  un der C u s to m s  A c r , 
1902, G o ld  C o n t r o l  (Fokm b, F ees 
and M isce lla n e o u s  M a tte rs ) a m n d i. 
R u le s , 1976, N o t if ic a t io n s  u n der C en -
t r al  E x cise  R vijes, 1944, and M ed ica l 
and  T o u le t  P re p a ra tion s  e t c ,  R u le s ,

1976

THE MINISTER OF STATE IN-
CHARGE OF REVENUE AND BANK-
ING (SHRI PRANAB KUMAR 
MUKHERJEE): I beg to lay on the 
Table—

(I) A copy each of the following 
Notifications {Hindi and Eng-
lish versions) under section 
159 of the Customs Act, 
1962: —

(i) G.SR 12 5 fE ’> published in 
Gazette of India dated the 
13th March, 1976 together 
with an explanatory memo-
randum.

(ii) GSR. 326 published in 
Gazette of India dated the 
6th March, 1976,

[Placed in Library. See No. 
LT-10468/76}.

(2) A copy of the Gold Control 
(Forms, Fees and Miscellane-
ous Matters 1 Amendment 
Rules, 1976 (Hindi and Eng-
lish versions) published in 
Notification No. S.O 143(E). 
in Gazette of India dated the 
27th February, 1970, undir 
sub-section (3) of section 114 
of the Gold (Control) Act, 
1968. [Placed in Library. See 
No. LT-10469/76]

(3) A copy each of the following 
Notifications (Hindi ari Eng-
lish versions) issued under 
the Central Excise Rules, 
1944:—

(1) G.S.R. 115(E) published In 
Gazette of India dated the 
9th March, 1976 together

with an explanatory memo-
randum.

(ii) G.SR. 232(E) published in 
Gazette of India dated the 
17th March, 1976 together 
with an explanatory memo-
randum. [Placed i» Library. 
See No. LT-10470/78).

(4) A copy of the Mcdicinal and 
Toilet Preparations (Excise 
Duties) Construction of Re-
ferences Rules, 1976 (Hindi 
and English versions) pub-
lished m Notification No. 
GS.R 127(E) in Gazette of 
India dated the 16th March, 
1976, under sub-section (4) 
of section 19 of the Medicinal 
and Toilet Preparations 
(Excise Duties) Act, 1955. 
[Placed in Library. See No, 
LT-10471/76).

T e n th  V a lu a t io n  R e p o rt  op  LIC a s  
o n  31-3-75

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI-
MATI SUSHILA ROHTAGI): I
beg to lay  on the Table a copy of 
the Tenth Valuation Report (Hindi 
a n d  English versions) of the Life In-
surance Corporation of India as on the 
31st March, 1975, under section 29 of 
the Life Insurance Corporation Act, 
1956 [Placed t«  Library. See No. 
LT-10472/76].

COMMITTEE ON PUBLIC UNDER-
TAKINGS

E ig h tie th  Repo r t  and  Minut e s ’ 
SHRI AMARNATH VIDYALAN- 

KAR (Chandigarh): I beg to present
the following Report and Minutes 0* 
the Committee on Public Undertak-
ings:—

(») Eightieth Report o{ the Com-
mittee on Public Undertakings 
on Hindustan Antibiotics 
Limited.

(ii) Minutes of the sittings of the 
Committee relating to th»- 
above Report.


